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INTRODUCTION

1. the Chairman of the Estimates Committee, having been authorised by 
the Committee present this Fortieth Report of the Estimates Committee of 
the Second Lok Sabha on the action taken by Government on the recom
mendations contained in the Fifty-sixth Report of the Estimates Committee 
of the First Lok Sabha on the Ministry of Defence— Army Stores.

2. The Fifty-sixth Report of the Estimates Committee was presented 
to the House on the 25th March, 1957. The Government furnished their 
replies to the recommendations in this Report on the 30th August, 28th 
October and 24th December, 1957. The Sub-Committee ‘Defence’ of the 
Estimates Committee, 1957-58 examined the replies on the 14th April, 1958. 
Further particulars required by the Sub-Committee on certain points were 
received on the 18th April and 18th August, 1958 and examined by Study 
Group ‘B’ of the Estimates Committee, 1958-59 on the 15th December, 1958.

3. The Report has been divided into four Chapters :

I. Report.

II. Recommendations that have been accepted by the Govern
ment.

III. Replies of the Government that have been accepted by the 
Committee.

IV. Replies of the Government that have not been finally accepted by 
the Committee.

4. An analysis of the action taken by Government on the recommenda
tions contained in the 56th Report is given at Appendix V.

BALVANTRAY G. MEHTA,
Nbw Dblhi ; Chairman,

Tht 6th March, 1959. Estimates Commute*.

(ill)



REPORT

The Estimates Committee in para 13 of their Fifty-sixth Report (First 
Lok Sabha) recommended that the question of the adequacy and effectiveness 
of the present system of Provision Review and the extent to which the system 
was being followed in actual practice should be referred to a Committee for a 
comprehensive enquiry. The Committee further suggested in para, 105 of the 
Report that this Committee which should include non-officials of standing 
with business experience, as well as officials from the Civil Departments or the 
Railways besides the Defence authorities should also look into the matter of 
excess stock carried by the Depots, instead of depending on the normal pro
cesses to eliminate them. The Ministry of Defence while agreeing with the 
views of the Committee to refer the above matters to a Committee for investi
gation stated on the 28th October, 1957, that the question of setting up a 
Stores Enquiry Committee was under their consideration and on the 17th 
November, 1958 it was stated that the matter was still under consideration. 
The Committee regret to observe that no fined decision has been taken in thit 
regard even though more than a year has elapsed since the Ministry reported 
to the Committee last in this matter. They also regret to observe that the 
Ministry of Defence have stated in their reply that even if an enquiry committee 
as recommended were to be constituted, the Ministry mould not considee 
associating non-officials in this Committee for the same reasons as mere givenr 
in reply to para. 132 of the Report.

2. The Estimates Committee have stressed in many of their Reports the 
value of associating non-officials in any enquiry undertaken by Government 
for effecting improvements in matters relating to trade and industry that 
would have repercussions on the economy of the country. With this end in 
view, they recommended in paras 61, 62, 72,105, and 132 of the Report that 
representatives of industrialists and manufacturers as well as of units in the 
public sector and non-officials should be associated with the various Com
mittees responsible for (1) locating internal sources of supply or manufacture 
potential of defence stores (u) ascertaining the possibilities of maximum 
reliance on indigenous production for defence stores/equipment ; (in) estab
lishing indigenous manufacture of medical stores ; (to) eliminating excess 
stock carried by the Defence Depots etc. and also with the Survey Boards, 
which were responsible for surveying periodically the defence stores to deter" 
mine whether they were serviceable and whether there were any surpluses. 
Government have not accepted the recommendations of the Committee made 
in paras 105 and 132 of the Report for association of non-officials in the pro* 
posed Committees on the ground that outsiders could not be associated with 
the Defence Services to determine what Defence stores were serviceable or 
surplus to their requirements. As regards the recommendations made in 
the other paras referred to above it is observed from die replies retired from 
Government that non-officials are not being represented or adequately asso
ciated with the Committees referred to above. While the Committee recog
nise the need for maintaining secrecy in Defence matters, the Committee have 
no doubt that there woukl still be much scope for contribution by non-offidals 
in dealing with matters relating to Army Stores both as intelligent laymen 
and also as persons conversant with particular problems of industry and trade

CHAPTER I



of which they might be conversant and can bring to bear on the enquiry 
undertaken the benefits of their experience and knowledge in their respeisive 
spheres of activity. The Committee are, therefore, not convinced of the 
replies of Government to the aforementioned recommendations and therefore 
reiterate that wherever possible non-officials having knowledge or experience 
of the stores akin to Army Stores may be associated and the benefit of their 
knowledge and experience made use of in planning, procurement and disposed of 
the stores.

3. In para 63 of the Report, the Estimates Committee recommended 
that show-rooms should be opened by the Defence authorities in 
various industrial centres of the country, where defence stores which were 
being imported could be exhibited. Government stated in reply that there 
were museums attached to the various depots throughout the country, where 
imported defence stores were exhibited with a view to locating/facilitating 
indigenous manufacture of these stores and in addition it was proposed to 
participate in the proposed permanent exhibition to be set up at Delhi by the 
Ministry of Works, Housing and Supply. The Committee, however, feel 
that the depots to which the museums are at present attached are usually 
located in out of the way places and as such there is little likelihood of these 
museums attracting public attention. The purpose of the Committee’s re
commendation was that the show-rooms should be organised on the 
lines of those of the Ministry of Railways in big cities like Delhi, Bombay, 
Calcutta and Madras where they would attract a large body of manufacturers 
and others interested in the line. The Committee feel that such show-rooms 
help to bring to the notice of as large a section of the public as possible, the 
variety of defence stores that are being imported in the country and thereby 
create greater impetus for taking up indigenous manufacture of such stores. 
The Committee, therefore, recommend that the suggestion to set up the show
rooms may be reconsidered and early action taken to give effect to it.

4. In para 90 of their Report, the Estimates Committee pointed out the 
inordinate delay in taking a decision on the question of introduction of a 
Common Ration Scale for all the three services as recommended in 1948 by 
the medical authorities who considered the existing scales of ration as unba
lanced in certain respects and recommended that the decision on that question 
should be expedited. Government stated in reply that, on the recommenda
tions of the Defence Committee of the Cabinet, a Select Committee of nutri
tion experts of the Indian Research Fund Assocation had been required to 
draw up a revised balanced scale. They proposed a revised scale in 1949. 
The sole could not, however, be implemented as it involved a recurring 
expenditure of approximately Rs. 4*44 crores per annum. The matter was, 
therefore, re-examined and certain new proposals were considered in 1954 
by the late Ration Advisory Committee. At this stage the Defence Minister 
decided that it was necessary to make a survey of the physical fitness and 
general health of the personnel of the three services in the first instance. 
An Inter-Services Investigation Team was set up ill 1955. Preliminary survey 
carried out by the team did not show any conclusive results. It was there
fore decided to conduct fresh trials and the findings of those trials were still 
awaited. The Committee regret to observe that this matter is being examined 
fry Committee after Committee for the last 10 years without any fruitful results, 
they are amasted that such a matter involving the health and life of thousands 
i f  men of the Defence Forces have been dealt with so leisurely. They recom
mend that the trials being carried out by the Inter-Services Investigation Team 
may be expedited and immediate action taken to revise the scales as acceptable 
to the medical authorities.
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(Serial No. 2—Para 38)
'Copy of Memo. No. Pur-ig(6)l4, dated 18th February, 1955 from lh» 

Ministry of Works, Housing and Supply, New Delhi, addressed 
to all Ministries

APPENDIX I

S u b jb c t  :— Direct Purchase Powers of Government Departments

The Stores Purchase Committee appointed by the Government to 
examine the working, organisation, policy and procedure of the Central 
Purchase Organisation, has recommended in its Interim Report that “the 
Railways, the Posts & Telegraphs and the Defence Departments should be 
authorised to make direct purchases upto the value of Rs. 10,000 in each 
case.”

2. The Government of India have accepted the above recommenda
tion of the Committee. The Ministries of Railways, Communications 
and Defence may delegate, under intimation to the Directorate General, 
Supplies & Disposals, suitable powers for direct purchase within this limit 
of Rs. 10,000 to such of the authorities under them as have adequate pur
chase arrangements. In doing so, the authorities concerned may also be 
instructed to associate their respective Finance officers while making direct 
purchases.

3 The limit of Rs. 10,000 for direct purchase applies to the value of each 
article or class of similar articles or inter-connected articles, purchased at 
one time. The indents should under no circumstances be split up to bring 
them within the indentors’ direct purchasing powers. Furthermore the 
limit of Rs. 10,000 now prescribed shall not apply to items for which Rate 
Running contracts exist. For such items the applicable limit will be Rs. 
100/- in each case and not exceeding Rs. 1,000/- in the aggregate in any one 
year, as per instructions contained in this Ministry’s Office Memorandum 
No. Pur-6(i4), dated the 4th January, 1954.

4. It will be open to the authorities concerned to send their indents 
below the value of Rs. 10,000 in each case to the Directorate General, Supp
lies and Disposals, and its subordinate organisations where the stores cannot 
be conveniently obtained by tl̂ em direct.

5. All purchases made by the indentors direct the purchase value of 
which exceeds Rs. 2,000/- shall be notified in the Indian Trade Journal 
with full particulars, name of the stores, date of purchase, quantity, price 
paid, name of suppliers and whether the store is of imported or indigenous 
origin. This may be done in the form used by Directorate General, 
Supplies and Disposals, a copy of which is enclosed for ready reference. 
Details of all such purchases (including those below Rs. 2,000 - in value) 
will also be furnished to the Directorate General, Supplies and Disposals, 
in a quarterly statement, so that statistical data regarding the total quantum 
of Government purchases is available for periodical review of Government 
purchase policy.
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Specimen form in which contracts placed by the Directorate Ge
neral of Supplies and Disposals are published in the Indian T rad*  
J ournal.

CONTRACTS PLACED BY THE DIRECTORATE GENERAL OF 
SUPPLIES AND DISPOSALS, NEW DELHI

During the teeth ending

SL Tender No. or Value Name Imported. Country Terms
No. No. and quan- of Con- of Indigen- of origin, of

article tity tract Con- ous of ifim- delivery
tractor Cottage ported 

and Small 
Scale 
Indus

try

Contracts placed

Contracts cancelled.
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APPENDIX n

(Serial Nos. 38-39—Paras Nos. 119-120)

Note indicating in detail the essential features of the improvement with regard  
to stock taking and store accounting of Army stores and latest figures 
in respect of surpluses, deficiencies and the number of items involved

The figures based on the result of stock taking cycle 1957-58 are given 
below :—

(a) Total number of items checked......................................7,86,819
(b) Total number of items found discrepant . . 19,732
(c) Of (b) above, total number of items found deficient] 8,734 I
(d) Of (b) above, total number of items found surplus [10,998

The re-organisation scheme in Ordnance Depots, a reference to which 
was made by the Estimates Committee, was confined to seven out of twenty- 
five Ordnance Depots. The scheme involved opening, checking, preserv
ing and packing in standard packages and marking of contents of wartime 
doubtful packages, which represented about 45% of the stores held in the 
depots. The average discrepancies in terms of items in the re-organised 
depots, which used to range between 10-6% to 61-4% in the past, now 
range between 0-4% to 7-7%.

Ordnance is a vast organisation wherein many categories of personnel 
of varying capabilities are employed to handle stores at various times con
nected with the multifarious activities of the depots. A small percentage o f  
discrepancies, mostly on paper, is inevitable, even if the depots worked under 
ideal conditions. As is already known, the depots suffer from lack o f  
adequate storage accommodation, manpower turnover/overhaul facilities. 
Betides, the following factors, though individually imperceptible, contri
bute to the total discrepancy percentages:

(i) Human Errors :
(a) Clerical errors in posting.*
(b) Non-posting of Issue Vouchers.*
(c) Non-Posting of receipt vouchers.*
(d) Issues made in lieu by selectors without recording these om 

issue vouchers.
(e) Maintenance of more than one account card.
if )  Certain locations not being revealed.

(* About 33 lakhs of items are posted in a year in Ordnance 
Depots.)
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(ii) Storage in Factory Packed packages'.
Discrepancies subsequently found in factory packed packages 

which are subjected to a percentage check at the time of 
receipt.

(iii) Incorrect Identification :
Incorrect identification at the time of receipt which is detected 

at the time of stock taking.
It may be pointed out that according to the prescribed procedure a 

•detailed pre-location check of all stores in depots has to be carried out, prior 
to the commencement of an Annual Stock Verification, when all the sheds/ 
•torehouses/areas are combed thoroughly with a view to avoiding omission 
of any stores from the actual stock count. Stock verification is an annual 
process and is confined to a sample check. According to the existing pro
cedure, only one package per stack is opened for checking of its contents 
and only in the event of a discrepancy being reavealed in such a check, 
five more packages are opened for verification of the contents. 100% check 
of the contents is made where discrepancies still persist. It would be real
ised that a discrepancy may remain undetected in a cycle on this sample 
check and may come to light in the subsequent checks.

At the time of receipt of stores from the Trade and the Ordnance Fac
tories, according to the existing regulations, only 5% of the packages are 
checked for correctness of their contents and the remaining 95% of the stores 
are accepted as correct provided there are no discrepancies in the package 
checked and the number of packages received agrees with that shown on the 
Issue Voucher.

Also, in the case of tropically packed cases received from abroad, only 
|%  check is carried out after 12 18 months of their receipt.

In view of the position explained above, a certain percentage of dis
crepancies has to be accepted, unless 100% check, * which would involve a 
huge increase in man-power and considerable additional expenditure in 
repacking preservation, is exercised at all stages. Orders have, however, 
been issued to all concerned that procedure instructions on store accounting 
must be strictly complied with and lapses thoroughly investigated with a 

-view to taking disciplinary action against those at fault.



APPENDIX m
(Serial No. 40—Para 120)

Copy of the Lok Sabha Secretariat O.M. No. 79 {a) EC. I /56, dated the 29th* 
January, 1957 addressed to the Ministry of Finance (Defence) regarding 

verification of Defence Stores

It appears that under the existing procedure, the perodical verification 
o f Defence Stores lying in the different Depots Parks is conducted b y  the 
respective Officers Commanding themselves or by some other Officers un
der their supervision. The procedure obtaining in the Railways, in this 
respect is, however, somewhat different inasmuch as all Railway Stores* 
whether in a Stores Depot or with a Department are required to be verified 

-at periodical intervals by the Stock Verifiers o f the Accounts Depart
ment. T he procedure thus enables verification being conducted by an ag
ency independent o f that charged with the responsibility for maintaining 
Stores.

The undersigned is, therefore, directed to request the Ministry o f Finance 
(Defence) to clarify the position and furnish their comments on the relative 
advantages or otherwise of the two procedures mentioned above in so far as 
they relate to Defence Stores, indicating also the date since which the pre
sent procedure is in force, for the consideration of the Estimates Committee.
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APPENDIX IV
(Serial No. 40— Para 120)

Ministry of Finance {Defence Division) O.M. No, 146/CA, Dated the 10th 
May, 1957 addressed to Lok Sabha Sectt. regarding verification 

of Defence Stores

T h e undersigned is directed to refer to the Lok Sabha Secretariat Office 
Memorandum No. 79(a) EC. I ’56, dated the 29th January, 1957 on the sub
ject indicated above and to state as follows:

2. Under the existing procedure, the responsibility in the matter o f phy
sical verification o f stock o f stores held by Defence Services formations nor
m ally devolves on the authorities who hold the stores in stock and not on 
the Defence Accounts Department. T he Defence Accounts Department 
is, however, responsible to see:

(a) that stock verification as laid down in standing orders is duly 
carried out by the Executive authorities;

(b) that the results o f verification o f stores as laid down in the various
departmental regulations are recorded periodically by a res
ponsible authority o f the Defence Services;

(c) that the system o f verification adopted by the Defence Services
authorities is adequate and proper;

(d) that discrepancies found on stock taking are properly investigated 
and adjusted ; and

(e) that wherever possible the staff responsible for the verification is
independent o f the staff which is responsible for the physical 
custody o f the stock or for keeping accounts o f it.

This does not, however, preclude the Defence Accounts Department 
from earn ing out a physical verification o f stock at any time whenever such 
verification is considered necessary by that Department. This procedure 
has been in vogue since the 1st April, 1948.

3. It may be mentioned in this connection that according to the proce
dure obtaining prior to the last war, stock verification o f Defence Stores 
held in the various Depots used to be conducted periodically by the De
fence Accounts Department, either independently or jointly with the Execu
tive authorities. In the case o f consuming units, a physical stock verifica
tion was not, however, being carried out by that Department, but it was the 
duty o f that Department to see that the stock verification by the Executive 
authorities prescribed in the rules had been carried out and their results 
recorded. In the case o f stores held on charge by the Farms Department, 
however, the work used to be carried out departmentally by the Executive 
authorities and only a test-check exercised by the Defence Accounts Depart
ment. In Store Formations of the Navy and the Air Force and in the case 
o f  Ordanance & Clothing Factories, the stock verification used to be conducted 
by that Department. It will be observed that this procedure was more or

So
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less similar to the one now obtaining in the Railways as in the Lok
Sabha Secretariat Memorandum referred to above.

4. During the last war, this work of stock verification by die Defence 
Accounts Department was, however, suspended, except in the case of Or
dnance & Clothing Factories, and the responsibility for the correctness of 
*tock and its verification vested solely with the authorities holding the stock. 
This was due to the great increase of work in all directions and it was ne- 
cesary to conserve man-power for more important items of work. When 
the Defence Accounts Department reverted, after the war, to the pre-war 
scope of audit and checks exercised thereunder, the question of the responsi
bility of the Department in this matter was examined de rtove in all its aspects 
and the decision then taken led to the introduction of the present procedure 
indicated in para 1 above.

5. The circumstances which necessitated the introduction of the present 
procedure are that as early as June 1939 (that is, about three months before 
the last war broke out) the Governor General laid down the basic principles 
in regard to the conduct of audit of accounts of stores and stock kept in offi
ces of departments of the Central Government and these were notified in 
the Gazette of India Notification No. 3335-F, dated the 15th June, 1939, 
para 6 of which indicated the responsibility of audit officers in the matter. 
An extract from this para is reproduced below:

“It is an important function of audit to ascertain that the articles 
are counted periodically and otherwise examined to verify the 
accuracy of the quantity balances in the books. Audit shall 
not, except when specially authorised to do so, assume respon
sibility for the physical verification of stores, but it has the right 
to investigate balances of stores, if any discrepancies in the stores 
accounts suggest that such action is necessary. Audit is, how
ever, to see that a certificate of verification of stores is recorded 
periodically by a responsible authority, that the system of veri
fication adopted by the Executive is adequate and proper, that 
discrepancies found on stock-taking are properly investigated 
and adjusted and that, wherever possible, the staff responsible 
for the verification is independent of the staff which is responsible 
for the physical custody of the stock or for keeping accounts of 
it. It should also be seen that, wherever practicable, verifiers 
of stock work directly under the control of Government and not 
under the heads of individual departments.”

6. The primary question that arose for consideration, therefore, was 
■whether the responsibility of the Defence Accounts Department should be 
limited to that laid down in these regulations or whether it should be extended 
to include a physical verification of the stock. Past experience had shown 
that the results’ of a routine verification of stock by that Department had 
not been very effective in any sense. On the other hand, there had been 
many difficulties in carvrying out this work and the net result was only a 
fulfilment of an academic requirement. These difficulties were still and 
*re that:

(a) Owing to the technical nature of a substantial proportion ot articles 
stored by Defence Services Depots, the members of the Defence 
Accounts Department found it difficult to correctly indentify 
the items ;
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(ft) there has been a luge scale expansion in the organisation ot the- 
Army and its ancillary services and the number of items held 
on charge in Store Depots has increased considerably, this in
crease is conspicuous in cases of technical stores which are not 
easily indentifiable;

(c) the Defence Accounts Department have neither got the resources 
nor the facilities to undertake the work which the executive 
authorities can command, such as labour, staff experienced in 
this type of work, internal transport and other facilities. If 
the Defence Accounts Department are to carry out independent 
stock-taking with a reasonable degree of efficiency , they would 
require the same arrangements which may involve duplication 
of resources. Even so, co-ordination with the activities of the 
Executive will present administrative problems. All this, it 
is felt, will not be commensurate with the results to be gained.

7. After careful examination of all aspects of the matter, it was felt that 
instead of carrying out a routine verification which would not be effective, 
the Defence Accounts Department would be well-advised in confining 
themselves to the duties laid down in Para 6 of the Gazette of India Noti
fication No. D. 3335-F, dated the 15th June, 1939, vide para 5 ante.



(Vide Introduction)

Analysis of the A ction  taken b y  G ov e rnm en t  on th e  Recommendations con
tained in the F if t y - s ix th  Report o f  th e  Estimates Committee (First

Lok S abha )

1. Total number of recommendations made . . .  47

2. Recommendations acceptcd fully by Government
(Vide recommendations in Chapter II)
N u m b e r ...........................................................................  18
Percentage to total . • . 38*3

3. Recommendations accepted by Government partly or
with some modifications :
( Vide recommendations Nos. 8, 9, 21, 23, 26, 27 

and 34 in Chapter III)
N u m b e r ................................................................ ..........  7
Percentage to t o t a l ......................................................14*9

4. ‘Recommendations not accepted by Government but re
plies in respect of which have been accepted by the 
Committee :
[Vide recommendations Nos. 3, 5, 6, 25, 33, 43 and 

44 in Chapter III)
Number . . . . . . . .  7
Percentage to total • 14-9

5. Recommendations replies to which have not been accepted
by the Committee :
(Vide rejo:n n^ndations in Chapter IV).
N u m b e r ..................................................................................................  15
Percentage to t o t a l ..................................................... 31 *9
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LIST OF AUTHORISED AGENTS FOR THE SALE OF PARLIAMENTARY 
PUBLICATIONS QF THE LOK SABHA SECRETARIAT, NEW DELHI-I.

Afgency Name and address 
No. of the Agent
1. Jain Book Agency, 

Connaught Place
New Delhi.

2. Kitabistan,
17-A, Kamla Nehru 
Road, Allahabad.

3. British Book Depot, 
84, Hazara tganj. 
Lucknow.

4. Imperial Book Depot, 
268, Main Street, 
Poona Camp.

5. The Popular Book 
Depot (Regd.), 
Lamington Road, 
Bombay-7.

6. H. Venkataramiah &
Sons,
Bidyanidhi Book Depot, 
New Statue Circle, 
Mysore.

7. International Book 
House, Main Road, 
Trivandrum.

8. The Presidency Book 
Supplies,
S-C, Pycroft’s Road, 
Triplicane, Madras-5.

9. Atm a Ram & Sons, 
Kashmere Gate, 
Delhi-6.

10. Book Centre,
Opp. Patna College, 
Patna.

[i. J.M. Jaina & Brothers, 
Mori Gate,
Delhi-6.

12. The Cuttack Law Times 
Office, Cuttack-2.

13. The New Book Depot, 
Connaught Place,
New Delhi.

Agency
No.

U-

16. Lok Milap,
District Court Road, 
Bhavnagar.

Reeves & Co.,
29, Park Street, 
Calcutta-16.

Name and address 
of the Agent

19. The Kashmir Book Shop, 
Residency Road,

Srinagar, Kashmir.
20. The English Book Store* 

7-L, Connaught Circus, 
New Delhi.

21. Rama Krishna & Sons, 
16-B, Connaught Place, 
New Delhi.

22. International Book House 
Private Ltd.,
9, Ash Lane, Bombay.

23. Lakshmi Book Store,
42, M. M. Queensway, 
New Delhi.

24. The Kalpana Publishers 
Trichi noploy- 3.

25. S.K Brothers,

26

27.

The New Book Depot, 
79, The Mall,
Simla.
The Central News 
Agency, 23/00, Conna
ught Circus, New Delhi.

18. The New Book Depot, 
Modi No. 3,
Nagpur.

15A/65, W.E.A., Karol 
Bagh, Delhi-5.
The International Book 
Scrvicc, Deccan 
Gymkhana,
Poona-4.
Bahri Brothers,
1S8, La j pat Rai Market, 
Delhi-6.

28. City Book-sellers, 
Sohanganj Street,
Delhi.

29. The National Law 
House,
Near Indore General 
Library, Indore.

30. Charles Lambert & Co.,
101, Mahatma Gandhi 
Road,
Opp. Clock Tower,
Fort, Bombay.

31. A.H. Wheeler & Co. (P.) 
Ltd., 15, Elgin Road, 
Allahabad.

32. M.S.R. Murthy & Co., 
Visakhapatnam.

33. The Loyal Book Depot, 
Chhipi Tank.
Meerut.

34. The Goods 
Compansion,
Baroda.

35. University Publishers, 
Railway Road,
Jullundur City.

36. Students Stores, 
Raghunath Bazar, 
Jammu-Tawi.

Agency Name and address 
No. of the Agent

37. A mar Kitab Ghar, 
Diagonal Road, 
Jamshedpur-1.

38. Allied Traders,
Motia Park, Bhopal.

39. E.M. Gopalkrishna 
Kone,
■ Shri Gopal Mahal) 
North Chitrai Street, 
Madura.

40. Friends Book House, 
M.U., Aligarh.

41. Modern Book House 
286, Jawahar Ganj, 
Jabalpore.

42. M.C. Sarkar & Sons,
(P) Ltd., 14, Bankim 
Chatterji Street, 
Calcutta-12.

43. People’s Book House 
B-2-^29 1, Nizam Shahi 
Road, Hyderabad Dn.

44. W. Newman & Co. Ltd. 
3, Old Court House 
Street, Culcutta.

45. Thacker Spink & Co. 
(193*0 Private Ltd.,
3, Esplanade East, 
Calcutta-1.

46. Hindustan Diary Publi
shers, Market Street, 
Secunderabad.

47. Laxami Narain AgarwaJ 
Hospital Road,
Agra.

48. Law Book Co.,
Sardar Patel Marg, 
Allahabad.

49. D.B. Taraporevala & 
Sons Co., Private Ltd. 
210, Dr. Naoroji Road, 
Bombay-1.

50. Chanderkant Chiman 
Lai Vora, Gandhi 
Road, Ahmedabad.

51. S. Krishnaswamy & Co > 
P.O. Teppakulam, 
Tiruchirapalli-i.

52. Hyderabad Book Depot, 
Abid Road (Gun 
Foundry),
Hyderabad.
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